Information about Commercial Cases in various Commercial Courts constituted

under Section 3.4 and 5 of the Commercial Courts Act, 2015 for the month of
January, 2020
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MMERCIAL
AT TOK.:-

06 (Six)

Spirit Limited.
Vs.
M/s Mount Distilleries Ltd.)

2 Arbitration No. 04/2019
(Roads and Bridges Department
'Vs. M/s KMC Brahmaputra
Infrastructure Ltd.)

Teesta Urja Ltd. Vs. M/s Abir
Infrastructure Pvt. Lid. &
others.

4. Civil Exe. No. 27/2019 (M/s
Praj Industries Limited Vs. M/s
Sikkim Breweries Limited.

5. Civil Exe. No. 28/2019 (M/s
Praj Industries Limited Vs. M/s
Sikkim Breweries Limited.

6. Arbitration 02/2020 Border
Roads Organisation vs. M/s
Abhyudaya Housing &
Construction Pvt. Ltd. & Anr.
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